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(b). The Prime Minister, during his
visit to Oman from 17 to 18 November
1985, met and held discussions with the
President of the Islamic Republic of
Pakistan, the President of the Arab
Republic of Egypt, the King of Jordan,
the Sultan of Brunei, the Deputy Prime
Minpister of Tanzania and the Minister
of National Security of Sri Launka, These

discussions covered bilateral, regional
and international issues of mutual
interest,

Preservation of Ecology of Silent

Valley, Kerala

-

3538, SHRI MULLAPPALLY RA-
MACHANDRAN : Wil the PRIME
MINISTER be pleased to state :

{(a) the steps taken by Government
to preserve the ccology of Silent Valley
(Kerala) after the same was declared as
National Park;

(b) whether any improvement have
been suggested consequent to the recent
visit to the valley by the Prime Minister;
and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R, ANSARI) : (a)
Government of Kerala have notified the
Silent Valley Reserve Forest as a Nati-
onal Park vide their notification dated
15,11,84, According to information
received from the State Government,
there were two forest guards incharge of
the area prior to declaring it as National
Park, After notification the following
protection staff was added :

range officer-1, forester-1 and forest
guards 2, A separate wildlife Division
under the control of a wildlife warden is
proposed to be set up under a scheme
prepared for the better protection of the
National Park,

(b) and (c). It has been suggested that
copstruction activity should only be
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undertaken outside the park and that it
should be in conformity with the environ-
ment and aesthetically appropriate,

Seiting up of Nuclear Power Plants

3539, SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR - Wil
the PRIME MINISTER be pleassd to
state

(a) whether it is a fact that Govern-
ment proposes to set up some nuclear
power Stations in the State of Karnataka;

(b) the place identified for the loca-
tion of nuclear power plants;

(c) the proposed plans, if any, to
rehabilitate  the people whose landed
property will be acquired; and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVELOP.
MENT, ATOMIC ENERGY, ELEC-
TRONICS AND SPACE (SHRI SHIV.
RAJ V., PATIL): (a) to (), Govern-
ment has anbounced setting up of an
atomic power station of 2 %235 MWe
capacity at Kaiga in Karnataka. Deuails
of the rehabilitation plan are being wor-
ked out in consultation with the State
Government of Karnataka,

Electronics Industries in the Hill
States

3540, PROF, NARAIN CHAND
PARASHAR : Will the PRIME MINIS.
TER be pleased to state :

(a) whether the Department of Ele-
ctronics has given any licences for the
setting up of electronic industry/units in
Himachal Pradesh, Jammu and Kashmir,
Punjab and Haryana during the past
three years including the current financial
year;

(b) if so, the details thereof;





